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                                                                  CIRCULAR








              As per direction of the Hon’ble President, any short matter not reached for hearing due to shortage of time or non availability of Bench on Monday the same is to be treated as adjourned to Friday and short matters listed on Friday if not reached for hearing is to be treated adjourned to Monday.





If any Regular matter not reached for hearing due to shortage of time or non availability of Bench the same is to be treated as adjourned to next week for same week day. (i.e. Regular matters which were listed for hearing on Monday will be adjourned to next Monday).





Please note that no fresh notice will be issued for the same.











										Sd/-


									  (S.Chandran)


    Registrar





